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INTRODUCTION 

1 I, the acting Charrman on behalf of the Chamman of the Commuttee 
on Government Assurances for the year 1980 81  having been authorised by 
the Commuttee 1n this behalf, present this Twelfth Report of the Commttee 

2 The work done by the Committee after the presentation of the Eleventh 
Report on the 2Ist farch 1980 

3 A brief record of the proceedings of each meeting of the Commuttee for 
the year 1980 81 has been kept 1n the Vidhan Sabha Secretariat 

4 The Commuttee 1s grateful to the representatives of various departments 
1twho apkpeared before 1t for oral examination and have fendered useful help 1n 
18 wor 

5 The Committee places on record एड thanks and high appreciation of 
the whole-hearted cooperation and unstinted assistance given to 1t by the Secretary 
of the Haryana Vidhan Sabha, and the Branch staff deputed to do the work of the 
Commuttee on Government assurances 

Sd/ 
Chandigarh (NARAIN SINGH) 
The 12th March 1981 Acting Charrman 
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REPORT 

1 The Committes on Government Assurances for the year 1980 81 consis 
ting of nine members was nominated by the Speaker Haryana Vidhan Sabha, 
on the 29th April, 1980 and notified 1n the Haryana Government Gazette —vide 

Haryana Vidhan Sabha Notification No CB/A 1/80/41, dated 29th April 1980 
One special invitee was nominated on 24th July, 1980 by the Speaker, Haryana 
Vidhan Sabha and notified 1n the Haryana Government Gazette ~—vide Haryana 
Vidhan Sabha Notification No CB/A-1/1980 81/74, dated 25th July 1980 Shr 
sHu'aka Nand Arya was appointed as Charman of the Commttee by the Hon ble 

peaker 

SITTINGS OF THE COMMITTEE 

9 'The Committee held 1n all 48 sittings during the year 1980 81 

SCRUTINY OF ASSURANCES 

3 The Committee scrutinised the statements made by the Ministers on 

the Floc~ of the House during the Sessions held 1n the month of March 1979 and 

September, 1979 The Statements which पा. the opmion of the Commaittee consti 

tuted assurances were sent to the Administrative Secretaries concerned for 1ntima- 

thetlon of the manner in which and the extent to which the Governmenthad implemented 

se 

4 The Committee scrutimsed the rephes received from the Government 

from time to time पा regard to the implementation of the assurances shown as 

outstanding 1n Appendix I to the Eleventh Report as also the replies about the 

action taken by the Government to implement the assurances given by the Ministers 

on the Floor of the House durtng the Session held up to September 1979 A 

Statement showing the total number of assurances, replies received from the Govern 

ment assurances dropped and the number of pending assurances 15 atappedix II 

The Committee noted that घा many cases the Government hed taken more than four 

months 1n the implementation and thereafter the Committee made certamn obser 

vations 1n respect of some of the replies scrutinised by 1t पा order to elicit further 

information from the Government and dropped the rest 

5 ‘The statement showing the number of assurances etc given by the 

Ministers on the Floor of the House up to the Sessions held in September 1979 

department wise which are pending implementation, 1s given tn the Appendix I to 

this Report 

6 The recommendation of the previous Committee regarding dicon 

tinung the practice of sending the assurances to the Chief Secretary for secking 

his comments thereon was implemented by the Commuttec with the approvel of 

the Hon ble Speaker 

ORAL EXAMINATION 

7 With a view to expedite action and ensure prompt implementation of 

the outstanding assurances the Commuttee orally examined the representatives of 

the Bxcise & Taxation PWD (Public Health), Sports, Irtigation Education, 

Transport and Agriculture Departments 

The Committee summoned the Chief Secretary to Government, Haryana 

to request him to take necessary steps to direct the Departmental Heads of various 
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Departments to expedite the implementation of assurances relating to therr respective 

Departments 85 the Commuttee felt that 1nordinate delay was being caused 1n1m 

plementing the assurances given by the Ministers on the Floor of the House The 

Chief Secretary sent a copy of the letter 1ssued by him to the various Adminstrative 

Secretaries which 15 given at Appendix III  The Chief Secretary also assured the 

commuttes that he would ensure implementation of the Assurances within the 

Smxmmum time possible if need be by holding monthly meetings with Administrative 

ecretaries 

8 The assurances which have either been dropped because those had 

outhived their utility due to passage of time or in respect of which the Commuttee 

was satisfied with the action taken by the Government to implement them have 

not been printed 1n this Report 

The Government Departments may not therefore send replies as the 

implementation of those assurances which do not find place in tiis Report 

GENERAL OBSERVATIONS IN REGARD TO IMPLEMENTATION OF 
ASSURANCES 

9 The Commuttee n 1ts First Report recommended that— 

Normally the assurances should be implemented by the Government 

within three months from the date on which the assurancesare given 

In case 1t 1s not possible to implement an assurance Within this period 

the cause of delay should 95 communicated to the Committee so that 

it hemly judge whether the reasons given for the delay are adequate or 

otherwise 

The above recommendation was _relferated by the Commuttee 10 18 Second 

Third Fourth Fifth Sixth, S venth Bighth Ninth Tenth and Eleventh Reports 

The Commuttee 15 pained to observe that despite the repeated recommendation 

पा theirr earlier Reports the Departments do not seem (0 have properly realssed the 

urgency and importance of the necd for immediate action for the implementation 

of the Assurances Timely action 1s very essential to sce that the problems are 

promptly solved without any delny 85 assured by the Ministers on the Floor of फिट 

House and मी this 18 lacking on the part of the Administrative machinery perhaps 

there 1s no sanctity either of the august House on the floor of which the assurance 

was given or for the Honble Minister who gives an assurance with responsibility 

And sometimes this may tantamount to the breach of the rights of the members 

The Commuttee would therefore, like to impress upon the Government that there 

15 every need to alert the Depattments concerned period wcally for expeditious disposal 

of all pending assurances of over one year and above 

The Commuttee urge the Government to 1ssue strict mnstructions in this behalf 

10 The Commuttee 1nvite attention to para 6 of Annexure I of UO No 

638 P 60 dated the 29th November 1960, 1ssued by the Chief Secretary to Govern 

ment Punjab and circulated by the Chief Secretary, Haryana —wde 1ts U O No 

1914 Pol (6) 73 dated the 4th/8th October 1973 to all the Admnistrative Sec- 

retaries where 1n 1t was stated— 

That if an assurances s received by Admimstrative Secretary who 1s not 

concerned with the particular assurance, it should be transferred dems- 

officially to the Admnistrative Secretary concerned under mtimation
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to the Vidhan Sabha/Legislative Council Secretariat who will then 
pursue the matter with the Administrative Secretary concerned * 

In spite of the instructions 1ssued vide U Os mentioned above and subsequent 
reminderst hereof some of the Departments simply tnformed Vidhan Sabha Secretariat 
that particular assurance did not relate tothem The Committee recommend that 
if an assurance does not relate to a particular Department the same should be trans- 
ferred to the Department to whom 1t relates to within a fortnight positively of the 
reoeipt of the Assurance under intimation 10 the Haryana Vidhan Sabha Secretaratf 
Chjef Secretary to Government, Haryana This will obviate Unnecessary delay and 
correspondence 

11 परेड Committee recommend that Government should 1ssue instructions 
to all concerned that all letters etc, sent by the Haryana Vighan Sabha Secretariat 
on behalf of the Commuttee to various Government Departments should invariably 
be acknowl.dged by them 

12 The Committee have come to the irresistible conclusion that some of 
the assurances given several years back have not been implemented by the Govern- 
ment 80 far However the Comnuttee realise that there may be some genutne cases 
where the 1mplementation of assurances 15 bound 10 take a long time because of the 
various factors involved but that cannot be truc 10 all the cases The Committee 
therefore recommend that the Governmeat should examune all such cases of assu 
rances which are pending implementation and take necessary steps so that these 
may be implemented as far as pricticable within the period of two months from 
the date of presentation of this Report 

13 The Comnuttee regret to note that some of the Departments of the 
Government have bsen very slack in seqding reports of action on the assurances 
referred to them Some departments d d not even respond despite repeated re- 
minders sent by the Assembly Secretariat and Chief Secretary to Government 
Haryana (Parhamentary Affarrs Branch) The Committee coald not therefore 
report uponcertainimportantassurances takenup by it for non receipt of any reply 
from the departments The Commuttee want to impress upon the departments 
about the necessity of sending prompt reports on queries/observations made by 
the Commuttee for पड smooth functiontng Otherwise the accumulation of the 
backlog becomes too heavy for the Commuttee to pursue them conscrentiously 

In the end the Commuttee expect that the Government Departments will 
take expeditious steps 1n the matter of implementation of assurances in future 

TOUR OF THE COMMITTEE ON GOVERNMENT ASSURANCES WITHIN 
THE STATE FOR ON THE SPOT INSPECTION 

The Committee on Government Assurances visited Tajewala and Hathn1 
Kund on 12 8 80 1n respect of assurancz No 98 and 105 of Budget Session 1978 
80 88 to assess the progress mide by ths department पा the construction of Head 
‘Works at Tajewala 

STUDY TOUR OF THE COMMIITEE ON GOVERNMENT ASSURANCES 
OF OTHER STATES OF INDIA 

The Committee on Government Assurances undertook study tour of the 
States of Maharashtra Goa and Karnatakain the months of October and November 
1980 and held meetings with its counter parts of Legislative Assemblies of the
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above mentioned States and discussed various important points of mutual interest 
with them  After reviewing the umpressions/experiences gained duting the study 
tour the Commuttee was convinced that the procedure of sending the assurances 
called out by the Haryana Vighan Sabha Secretamat to the Chief Secretary for 
seeking his comments should be discontinued and the assurances shoulg 96 placed 
before the Commuttee for its approval straightaway asthis would save a consigerable 
time of the Commuittee for pursuading the Government to smplement the assurances 
expeditiously A recommendation was also made by the previous Commuttee of 
Haryana Vidhan Sabha ता this respect also The Commuttee therefore got that 
recommendation implemented with the approval of the Hon ble Spezker to do 
haway with the practice of sending the assurances to the Chief Secretary for seeking 

15 comments



INDEX TO APPENDIX I 

Serial  Name of Department Serial No of Pages 
No Outstanding Assurances 

1 General Administration 1 3 

2 Fance 2 6 

3 Home 35 910 

4 Fxcise and Taxation 6—9 13—16 

5 Revenue 10—16 1921 

6 Agriculture 1726 2427 

7 Co operative 2742 30—34 

8 Industrie 4356 37-41 

9 'Transport 5771 44 47 

10 Irmgation 72120 50-—65 

11  Electricity 121—124 63—69 

12 PWD (B&R Branch) 125143 72-T1 

13 PWD (Public Health) 144 80 

14 Education 145175 8393 

15 Health 176197 96—101 

16 Local Government 198—202 104—105 

17 Townand Country Planning 203 108 

18 Food and Supplies 204—205 111 

19 एच Aviation 206—207 114 

20 Sports 208—210 117118 

21 Development & Panchayats 211—213 121—122 

22 Labour and Employment 214 125 

23 Printing and Stationery 215218 128 

24 Tourism 219 131 
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APPENDIX पा 

Statement showing the number of assurances and replies received from the 
mlGovg‘ie:;um:nt in respect of pending assurances of 11th Report and the Sesstons held 
n 

1 Total number of Assurances 11th Report 313 
sent to the Government during March and September 1979 
1980 81 Sesston 236 

Total 549 

2 Assurances dropped by the (1) 11th Report 187 
Commuttee 

(1) 1979 Sessions 143 

Total 330 

3 Pending Assurances included 1n the 
12th Report 219 

(x1)



APPENDIX पा 

(Circular letter 1ssued by the Chief Secretary to Government, Haryana, 

regarding 1mplementation of assurances) 

Subject —Promptattentionto references relating to Assurances given by Minsters 

Iam desired to mvite reference to D O letter No 2785 P TI(IP) 70 dated the 

25th June 1970 (copy enclosed) on the subject noted above and to state thatit has 

been observed that the assurances are not being implemented with the required 

promptitude It seems that the matter 15 not given due attention and 1mportance 

शा many cases For obvious reasons this state of affairs 1s objectionable as 1t 

exposes the Government to embarrassment It 1s, therefore, 1mperative that 

lmmedlalate and effective steps should be taken to avoid the recurrence of defaults 

and delays 

2 It has also been noticed that despite Government instructions 1ssued 

from time to time to the effect that pending assurances (16 whereupon Assurances 

Commuttee has made further observations after considering the reply of the con 

cerned deptt) should be finalised within one month these are nct beipg finali ed 

within prescribed time hmit 

3 Government has taken a serious view of the matter I am to reiterate 

that the Government attach great importance to the assurances given by the 

Ministers on the Floor of the House of the Vidhan Sabha being implemented within 

the-prescribed ttme Inall cases the assurances should be implementeg mcst पान 

gently and results communicated to फिट Secretary, Vidhan Sabha पा time Govern- 

ment have decided that it will be the personal responsibility of the Administrative 

Secretary concerned to ensure that there 18 no delay m the implementation of the 

assurances relating to the Departments under their control and cefaults 1if any, 

should 06 seriously viewed 

4 Iamto request you to acknowledge the receipt of this letter 

Yours sincerely, 

(Ishwar Chandra) 

Saroop Krishan ICS, D O No 2785 PII(IP) 70/ 

Chief Secretary, Haryana Haryana Civil Secretariat 
Chandigarh 

Dated the 25th June 1970 

Subject —Prompt attention to reference relating to Assurances given by Ministers 

Dear Stir, 

T am desired to }c(iwte reference to UO No 638 P60, dated thte 29th 

November 1960 (copy enclosed) containing mstruction for deallmg with assurances 

given by Minsters on the Floor of the House and to point out that according to 

these 1nstructions no delay should be allowed to occur in such cases and  these 

should recewve the personal attention of the Admimstrative Secretaries at 21l ste ges 

Furthermore an assurance should normally be implemented within a period of 

(xv)
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three months from the date 1t 15 given and where 1t 15 not possible to comply with 
this requirement, a report giving the reason for the delay should be communicated 
to the Committee on Government Assurances tn order to enable it to judge as to 
whether 1t was 1n fact b yond the power of thz Department concerned to 1mplement 
the assurance within the stipulated period 

2 पे 800 to say that it has 0560 brought to the notice of Government that 
there have been instances 1n which the 1nstructions wore not complied with properly 
with the result that the assurances were not implemented 85 they should have been 
or were implemented with delay for which there was no justification  This 1s for 
obvious reasons open to serious objectionasit exposes the Government to embar- 
rassm=nt and 1t 15 essential that steps should 95 taken to avoid the recurrence of 
such defaults Yam therefore, to request once again that the Admimstrative Sec- 

retaries concerned should personally ensure that the instructions contained in the 
U O under reference are followed strictly 2nd that all work relating to assurances 
18 gtven at every level the high priority and attention that 1t obviously deserves 

3 Iam to request you to acknowledge the recerpt of this letter 

Yours smcerely 
Sdy/ 

(Saroop Krishan) 

(Spare copies for Heads of Departments are enclosed) 

Copy of Annexure Iof UO No 638 P 60 dated the 29th November, 1960 
from the Chief § cretary to Government, Punjab addressed to the Financial Com 
missioner Development, Puniab Financial Commuissioner, Punjab and Financial 

Commussioner, Revenue Punjab and copies thereof endorsed to था] Heads of 
Departments 1n the Punyab, the Secretary Punjab Vidhan Sabha 

Instructions relating to फिट Comnuttee on Government Assurances 

I Procedure 

The following procedure has bzen adopted 1n the matter of implementing 

and fulfilling Assurances given by Ministzrs on the Floor of the हि —_ 

(1) The Vidhan Sabha/Legslative Council Secretariat will send a डॉ. 

of assurances pertaining to a particular Admunistrative Secretary with 
a covering dem official letter addressed to the Secretary so that he 
comes into the picture from the b ginming The recept of this 
letter should be acknowledged 

(2) The reminders 1n respect of the outstanding assurances will also be 
1n the form of demn official letter addressed to the Admunistrative 
Secretary concerned One remunder will relate to one assurance only 
and will contain a description of the subject matter 

(3) If an Admunistrative Secretary 1s on tour or in 2 meeting or on leave, 
the sentor most Branch Officer working under him should receive 
the letters and reminders on the subject of Assurances addressed to 
the Secretary by name He should पिला imitiate action without delay 

and put up such lettersto the Secretary for information on the letter’s 

return to office
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(वी The references relating to the implementing 04 assur arces frem tre 
Pun)2b VidhanSabha/Council Secretariat should 1nvariably be acknow- 
ledged without any delay 

(5) The distribution of Assurances relating to various Branches under 
the sam Admimstrative Secretary will be the responsibility of the 
S=cretary oconcerned since the Vighan Sabha/Legislative Council 
S-cretariat are not always एप a position to know the distribution of 
work 1n a particular §=cretariat 

(6) If an Assurance 15 Teceived by an Administrative Secretary who 18 
not concerned with that particular assurance it should be transferred 
demu offienally to the Admumistrative Secretary concerned under inti- 
mation to the Vidhan Sabha/Legislative Council Secretariat who wall 
then pursue the matter with the Administrative Secretary concerned 

(7) The Admunstrative Secretary should nominate one of his Branch 
Officers and 2 Supsrintendent for maintaining a record of allocation 
of the Assurances to the various Branches underhim forconvenience 
this miy b 85 far as practicable the senior Branch Officer and the 
senlor Superintendent under him 

I Prompt attendance of references relating to Assurances given by Mmmsters 

1 The valu of the assurance 1s 105. 1f 1t 1s not implemented quickly and 
the result communicited to the Committee on Assurances References relating 
to the 1mpl m=nting of assurances given by the Ministers, should, therefore, be 
attended to promptly The Admustrative Secretaries should pay personal atten- 
tion to see that no delay occurs anywnere 1n the 1mplementing of assurances and 
should take disciplinary action when necessary 

2 Anassurince should normally 95 implemented within 8 maximum period 
of three months from the date of assurance and where 1t may not be possible to 
comply with this requirement a report giving the reasons for the delay should be 
communicated to the Committee 1n order to enable them to Jjudge asto how it was 
b>yond the power of the department concerned to implement the assurance within 
the stipulated period 

3 In the case of assurances needing correspondence with the Government 
of India, full facts should be furnished to the Committee that earnest efforts have 
been m1de at the highest level to get such assurances implemented and that concrete 
proposals had bzen sent to the Government of Inara 

III General 

(1) Rephlies to the assurances should bs given to the Vidhan Sabha/Legis- 
घर Council Sscretariat after obtaining orders of the Minister concerned 

(2) All the data to bs placed bzfore the Committee by a Department should 
bs from the Administrative S-cretary and not from the Departmental Heads, on 
behalf of the Government 

(3) The replies to the assurances should be complete, specific and precise 

(4 Reply to an assurance concerning more than one Branch should be
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supplied पा a consoltdated form by the Branch to whom 1t 15 allocated particularly 
when the Branches concerned are under the same Administrative Secretary 

() Wherever convenient, the representatives of the Department should sit 
together and settle matters after mutual consultation instead एव carrying lengthy 
correspondence 1n the mmplementation of assurances 

(6) The references relating to the Commuttce on Government Assurarces 
loshould be lahandled carefully It should be ensuted that these refererces are not 

st or mislaid 

(7) When replies are sent to the Secretanat of the Vidhan Sabha/Legislative 
Council regarding ulglm lementing of assurances, the date on which <uch implementing 
has taken place should be stated 

(8) In the case of assurances, which cannot be implemented on <ccount of 
changed crrcumstances, or otherwise, the Commuittee should be informed accordingly 
without any enquiry being made by them A statement giving rezcons sheould 
also 06 made on the Floor of the House 88 soon as przcticable 

(9) Where the information given by a Department regarging implementng 
of an assurance 15 constdered insufficient by the Committee as to the ‘extert of 
mmplementing, further information asked for by the Commuttee <hould ordinarily 
be furnished and all relevant and material information a<ked दिउ shculd be promptly 
supplied If however था the opinion of the Admunistrative Secretary any infor- 
mation asked for by the Committee 15 beyond the point the f ct may be brcught 
to the personal notice of the Minister corcerned
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APPENDIX 

OUTSTANDING ASSURANCES 
‘ Relatmg to the 

GENERAL ADMINISTRATION DEPARTMENT 

- 

Note —In case an assurance shown outstanding against a particular 
Department does not relate to it, the same may be transferred to the Department 
concerned under intimatton to the Haryana Vidhan Sabha Secretarat 

(1-2)
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OUTSTANDING ASSURANCES 

Relating of the 

FINANCE DEPARTMENT 

Note —In case an assuranoe shown outstanding against a partioular 
Depactment does not relate to 7, the same may be transferred 10 the Department 
concerned under mtimation to the Haryana Vighan Sabha Secretariat 

(5—6)
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OUTSTANDING ASSURANCES 

Relating to फिट 

HOME DEPARTMENT 

Note —In oase an assurance shown outstanding against a particular 
Department does not relate to 1t, the same may be trapsferred to the Department 
conocerned under imtimation to the Haryana Vighan Sabha Secretamat 
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ठौ
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शूठ
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लि
या
 

गय
ा 

। 
तद
ो-
 

पर
ात
 
म
ु
क
द
म
ा
 

मे
 
लग
े 
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इ
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आ
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ध
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ट्
रा

सफ
र 

कर
ने
 

के 
ऊप
र 

को
ई 

से
ल्

ज 
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ट
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आए
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मे 
30
 

अम
्ल
 

दक
 

उप
भो
क्
ता
 

भ
ण
्
ड
ा
र
 

खो
ल 

दि
ये
 

जा
एग
े 

। 

40
 

ता
रा
कि
त 

X0
 

स0
 

88
8 

पर
 

सा
री
 

स्ट
ेंट

 
मे
 

5 
@R
 

से
 

चौ
धर
ी 

हर
स्
वर
ुप
 

बर
ा 

द्व
ारा

 
पू
छा
 

ज्
या
दा
 

भा
वा
दी
 

वा
ले
 

22
2 

गय
ा.
 

अन
ूप
ूर
क 

प्र
श्न

, 
“ह
ोन
े 

गा
व 

हे 
जि
नम
े 

से 
10
4 

मे 
ये 

पह
ुं
ले
 
फर
मा
या
 

है 
कि'

 
30 

अप्
रैल

 
स्
टो
र 

खो
ल 

दि
ये
 

गए 
हैं

 
बाक

ी 
मे 

तक
 

सभ
ी 

5 
हज
़ा
र 

की 
पा
पु
ले
शन
 

30
 

अप
्र
ैल
 

तक
 

खो
ल 

दि
ये
 

से 
ज
्
य
ा
द
ा
 

के
 

कस
्व
ो,
 

गा
वो
 

में
 

जा
ये
गे
 

और
 

उन
मे
 

मा
री
 

कन
्ज
्य
ूम
र 

स्ट
ोर
 

खो
ल 

दिय
े 

को
शि
श 

हो
गी
 

कि
 

उन्
दी 

क्ष
ेत्

र 

जा
ये
गे
 |

 
कय
ा 

T 
मह
ोद
य 

का
 

के 
लड़

के 
लग
ाय
े 

जा
ये
 

। 
कम
 

यह
 

भी 
वि
चा
र 

है 
कि 

कम
 
पा
पु
ले
शन
 

आब
ाद
ी 

वा
ले
 

गा
नो
ं 

में
 
मि
नि
 

बाल
े 

गाव
ो 

में 
भी 

ये 
कज्

यूम
र 

स्ट
ोर 

बैक
्स 

दु
बा
रा
 
पह
ले
 

खो
ले
 

जा
 

खो
ले
 

जा
ये
 

झौ
र 

वह
ा 

के 
लो
गो
 

चुक
े 

है 
पर
 

जहा
 

भी 
कमी

 
हो
गी
 

को
 

एम
्प
ला
यम
ैट
 

दी 
जा
ये
गी
 

?”
 

वह
ा 

श्र
ौर 

खो
ल 

दि
ये
 

जाय
ेगे

 
। 

Th
e 

20
th
 
M
a
r
c
h
,
 

19
79
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ता
रा
क्
त 

S 
स0
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9 

पर
 

कु
छ 

के
सि
ंज
 

की
 

पु
लि
स 

में
 

स्
वा
मी
 

भा
दि
त्
यव
ेश
 

द्व
ारा

 प
ूछ
ा 

त
फ
त
ी
श
 

चल
 

रह
ी 

है 
और
 

कु
छ 

गय
ा 

अन
ुप
ुर
क 

प्र
श्न

, 
“मै

ं 
मत्

ती 
के
सि
ज 

मे 
मद
कम
ा 

वस
ूल
ी 

नी
 

मह
ोद
य 

से 
यह
 

जा
नन
ा 

चा
हत
ा 

§ 
क
ा
य
व
ा
ह
़
ी
 

कर 
रह
ा 

है 
तथ
ा 

कु
छ 

कि
 

25
0 

में
 स

े 
कु
ल 
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ज 
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मे 
है 
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जो 
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ू
छ
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श्न
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फर
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ल
ी
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ट
ी
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ैक
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र 
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गय
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है

 
। 
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म
ि
न
ि
स
्
ट
र
 

सा
हब
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मा
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म 
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चा
हत
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हु 

कि 
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त
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र
ा
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e 
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to
be

r 
19
77
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त 
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जा
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गा
 

A1
 

अग
र 
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ज
ि
म
्
म
े
द
ा
र
 

§ 
तो
 
उस
के
 
खि
ला
फ 

जर
ूर
 

इन
्व
वा
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ी 

कर
ाए
गे
 

| 

Th
e 

3r
d 

M
a
r
c
h
 

19
78
 

कै
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भी 
उन
 

स्थ
ानो

ं 
मे 

से 
एक
 

स
्
थ
ा
न
 

है
 
जह
ा 

पर
 

शू
गर

 
मि
ल 

स्
था

पि
त 

कर
ने
 

के 
प्र

स्त
ाव 

पर
 

वि
चा
र 

कि
या
 

जा 
रह
ा 

है 
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Th
e 

14
th
 

Ma
rc

h,
 

19
78
 

बेह
ातो

 क
े न
ौज

वा
नो

ं 
की 

बेक
ारी

 
दुर 

करन
े 

के 
लिए

 प
ढे 
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े 

न
ौ
ज
व
ा
न
ो
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विभ

िन 
वर्ग
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इस
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सी
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या 
दे
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ब
े
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ो
ज
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ा
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ा
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को
 

को
टा
 

दि
या
 

गय
ा 

जि
सम

े 
9 
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ल 
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े 
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द 
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वय
ा'
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ने
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दि
या
 

जा
एग
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ग
ा
व
ो
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अभ
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 क
म्

पन
िय
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र
ज
ि
स
्
ट
र
 

हो 
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। 
हम

ार
े 

डी
 

ई 
AT

 
के 

पा
स 

अण
्ड
र 

प्र
ोसस

 
में

 ह
े, 

वह
ा 

से 
जब
 

रि
क-
 

मड
ेश

न 
आ
य
े
ग
ी
,
 

तो
 

को
टा

 
अल

ाट
 

कर
 

दि
या
 
जा
ये
गा
 । 

स
र
क
ा
र
 

की
 

नी
ति
 

भी
 

मै
ने
 

बत
ाई
 

है 
कि
 

गा
व 

को
 

को
टा
 

ज
र
ू
र
 

& 
| 

Th
e 

5t
h 
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ri
l,
 

19
78
 

मै
 

सद
न 

को
 
आ
श
्
व
ा
स
न
 

दे
ना
 

चा
हत
ा 

हू 
कि 

यदद
 

एग्
जेक

्टि
व 

आड
रज
 

के
 

जर
िय
े 

था
 

(ब
गै
र 

ब्
या
ज 

के
 

लो
न 

दे
ना
) 

ले
कि
न
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g 

em
be
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s 
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s 
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e 
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d 
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t 
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e 
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me
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wh
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h 

th
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e 
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e 
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ke
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mp
le
te
d 

? 

ता
रा

कि
त'

 
प्र

श्त
 
€0
 

10
65
 

पर
 

चौ
धर

ी'
 

रा
म 

कि
शन
 

द्व
ारा

 

अब
 
स
ं
द
न
 को
 

भर
ोस

ा 
हो

ना
 

चा
हि

ए 
कि 

मै 
आप

के
 
सट
ीम
ेट
स 

को
 

आन
र 

कर
ता
 

हू 
! 

हम
 

वि
चा

र 
कर

 
ले
गे
 

| 
मै 

टै
कस
ेश
न 

म
ि
न
ि
स
्
ट
र
 

से 
भी 

बा
त 

कर
 

लू
गा
 

झौ
र 
म
ा
न
न
ी
य
 

मु
ख्

य 
A 

जी
 

से 
भी 

बा
त 

कर 
लू

गा
। 

यह
 
बि
ल 

तो
 

फा
मल

िं
दी

 
है 

। 
इस
 

पर
 

व
ि
च
ा
र
 

कर 
लेग

े 
। 

Th
e 

Is
t 

Ma
rc

h 
19
79
 

(@
) 

नह
ीं

 
। 

मा
मल

े 
मे 

पु
लि

स 
की
 
छ
ा
न
ब
ी
न
 

अभ
ी 

जा
री
 

है
 
और
 

शी
घ्
र 

ही 
पु
री
 

होन
े 

की 
सम
्भ
ाव
ना
 

है।
 

Th
e 

9th
 M

er
ch
 

19
79
 

हम
 

सफ
ीद
ो 

के 
इल
ाक
े 

के 
लि
ए 

भी 
प्र

यत्
न 

कर
ेग
ें
 

कि 
इस
को
 

भी
 

बै
कव
ड 

एर
िय
ा 

कर
ार
 

दि
या
 

जा
ये
 । 
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ता
रा

कि
त 

प्
रश
्न
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10
65
 

पर
 

51
 

99
 

19
79
 

80
 

के
 

बज
ट 

पर
 
आम
 

चर
्च
ा 

52
 

99
 

19
79
 

80
 

के
 

बज
ट 

के
 

अ
न
ु
द
ा
न
ो
 

की
ं 

मा
गो
ं 

पर
 

चर
्च

ा 
। 
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ता
रा
क्
ति
 

प्र
श्न

 
सख
्य
ा 

12
01
 

पर
 

श्र
ी 

मू
ल 

चद
 

मग
ला
 

द्व
ारा

 प
ुछा

' 

जह
ां

 
तक
 
म
ा
न
न
ी
य
 

सद
स्

य 
के
 

इस
 

W 
का
 
त
ा
ल
्
ल
ु
क
 

है
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हु
म 

बड
ी 
इ
ड
स
्
ट
र
ी
 

वा
लो
ं 

को
 

g 
कहे

ं 
कि
. 

छोट
े 

छोट
े 

o 
हम
ार
े 

गा
वो

 
की

 
इड
्स
्ट
्र
ीज
 से 

उ
न
्
ह
े
ं
 

यह 
भी 

कहे
ंगे

 | 

Th
e 

22
nd

 
Ma

rc
h 

19
79
 

इस
 

वष
 

श्र
ौद्

योग
िक 

क्षे
त्र 

W 

20
0 

नएं
 

यू
चि
टस
 

आर
म्
भ 

कि
ए 

हे 
प्
ोर
 

बष 
के
 
अत
 

तक
 

उन
की
 

सख
्य
ा 

33
0 

हो 
जा
एग
ी 

। 

Th
e 

26¢
th 

Ma
rc
h 

19
79
 

गग
ा 

रा
म 

जी 
ने 

(ग
ोह
ान
ा मे
) 

तम
्ब
ू 

के 
क
ा
र
ख
ा
न
े
 

की 
जो
 

बा
त 

कह
ी 

है,
 

उसे
 

जरू
र 

करे
ंगे

 ।
 

Th
e 

29
th
 
M
a
r
c
h
,
 

19
79
 

मै
ं 

मा
नन
ीय
 

सद
स्
य 

को
 

श्
र 

सद
न 

को
 
बत
ान
ा 

चा
हत
ा 

कि
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ल
े
क
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िज

िन
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ने 

मि
ल 

कर
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गु
ला
ब 

सि
ंह
 

जै
न 

ना
म 

का
 

आद
मी
 

खा
 

गय
ा 
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इ
स
म
े
ं
 

बह
ुत
 
घ
प
ल
ा
 

है 
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इन
 

गर
ीं
बो
 

का 
ला
खो
 

रुप
या 

खा
 

गय
ा 

हे,
 
बी
च 

मे 
बड
ी 

हे
रा

 
फे

री
 

हुई
 

है 
| 

क्य
ा 

W
t
 

मह
ोद
य 
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, 
क
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स
ा
न
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फ 

अग
र 

पा
च 
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पय
े 

भी 
हो
 

तो 
भी 

वस
ुल
 

कर
 

लि
ए 

जा
ते
 

है 
ले
कि
त 

बड
ी-
बड
ी 
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e 

Go
ve
rn
me
nt
) 

(b
) 

La
nd
 

on
 
S
Y
L
 

Ca
na

l 
पा

 
Ha
ry
an
a 

po
rt
io
n 

st
an

ds
 

ac
qu
re
d 

an
d 

mo
st
 

of
 

th
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by
 
3
1
3
7
9
 

Q1
 

9 
78
0 

(O
bs
er
va
ri
on
) 

Th
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रा
ज्
यप
ाल
 

के 
A
T
A
T
H
 

पर
 

चर
्च
ा 

के 
उ
त
्
त
र
 

में
 | 

Th
e 

6th
 

Ju
ly
 

19
77
 

रा
व 

सा
हब
 

ने 
पा
नी
 

और
 
g
 

व
क
स
'
 

पर
 
मु
शत
रक
ा 

कड
ट्
रो
ल 

की
 

बा
त 

भी
 

कह
ी 

। 
यह
 

बा
त 

हम
ार
े 

दि
मा
ग 

मे 
भी
 

है,
 

रा
व 

सा
हब
 

।. 
स्
पी
कर
 

सा
हब
, 

ot
 

के 
लि
ए 

हर
 

मु
मक
िन
 

को
शि
श 

कर
 

रह
े 

है 
। 
हम
ार
े 

सा
मन
े 

यह
 

बड
ी 

दि
वक
त 

है 
A
 

इस
को
 

दू
र 

कर
ने
 

की 
जर
ूर
त 

है 

और
 

यह
 

दि
वक
त 

सि
फ 

हम
ार
े 

सा
मन
े 

ही 
नही

 
है।

 
रा
जस
्थ
ान
 के
 

सा
मन
े 

भी 
हे 

| 
र
ा
ज
स
्
थ
ा
न
 

कन
ाल
 

से 
एक
 
लि
क 

नि
कल
ी 

हे 
हर
िय
ाण
ा 

के
 
इल
ाक
े 

मे
 

। 
उस
 

लि
ंक
 

मे
 

पा
नी
 
र
ा
ज
स
्
थ
ा
न
 

का 
हे
 |

 
कर
 

नी
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ब्र
ाच 
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जो 
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ल 
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e 
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पड
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हर
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े 

तथ
ा 

फि
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जप
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ह
ै
ड
ब
क
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के
 
कट
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की
 

भा
खड
ा 

ब्
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न
ि
र
्
म
ा
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को
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वग
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िन
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धा
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गत
 

सौ
पन
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बार

े 
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की
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@ 
हे 

परन
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अभ
ी 
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इस
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मे 
को
ई 

प
्
र
ग
त
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नह
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हुई
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मे 
जान

ी 
चाह

िए 
भ्रौ

र ह
रिय

ाणा
 

ल
क
 

ग
ा
 

की
 

ग
व
न
म
ै
ट
 

ने
 

वह
 

ब
न
ा
क
र
 

Po
we
r 

Mi
ni
st
er
 
be
ca
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e 

he
 

w
a
s
a
w
a
y
o
n
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Ti

ll
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दी ह
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राजस
्थात

 रर
कार 

का 
e
,
 

सि
म"

? 
भर

 
व
ि
न
य
 

(1
9 

2 
19
79
) 

उन
के

 
ही

 
इज

ीन
िय

र 
आय
े 

थे 
। 

आप
ने

 
लि
ंक
 

बन
ा 

कर
 

दी
 

ले
कि

न 
जि
स 

सर
का
र 

की
 

यह
 

मद
द 

कर
 

रह
 

थे 
उस 

सर
का
र 

ने 

इन
की
 

को
ई 

मद
द 

नह
ी 

की 
। 
अब
 

लि
ंक

 
तै

या
र 

है 
। 

पैस
ा 

दि
या
 

हु
आ 

है 
ले

कि
न'

 
रा

जस
्थ

ान
 

को
 

पा
नी

 
TS

 
मि
ल 

रह
ा 

है 
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यह
 

एक
 

स्
टे
ट 

का
 

कडट
्रो

ल 
'र

ाज
स्

था
न 

को
 

भी
 
तग
 

कर
 

रह
ा 

हे
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हम
को
 

मु
शत

रक
ा 

हो 
जि
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यह
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Th
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गय
ा 

अन
ुप
ूर
क'
 
प्

रश
्न
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बा

ढ 

वा
ले

 
इल
ाक
े 

मे
 
न
ह
र
ो
 को
 

पह
ले
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्क
ा 

कि
या
 

जा
एग
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? 

त
ा
र
ा
क
ि
त
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पर
 

श्र
ी 
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ल 

चद
 

जै
न 

द्व
ारा

 
पूछ

ा 
गय

ा'
 

अन
ुप
ुर
क'
 

 प
्र
कन
--
अग
र 

उन
 
आ
द
म
ि
य
ो
ं
 

के 
मु

का
बल

े 
मे
 

रे
गु
लर
 

पो
स्
टे
 

नही
 

है 
तो 

इन 
के 

क
म
च
ा
र
ि
य
ो
 

का
 

तो
 
को

ई 
दो

ष 

एर
िए
 

का
 

पा
नी
' 

नह
ी 

जा
 
सक

ता
 

क
्
य
ो
क
ि
 

वह
 

सा
री

 
की

 
सा

री
 

प
ि
छ
ल
े
 

पा
नी

ं 
के

 
A
R
 

फा
ल 

Th
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1s
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M
a
r
c
h
 

19
78
 

न
र
व
ा
न
ा
 

सब
 

डि
वी
ज्
़न
 

का 
पा
नी
, 

अग
र 

इस
मे

 
नह
ीं
 
आए

गा
 

तो 
मे
 

सद
न 

को
 

आश
्व

ास
न 

(द
िल
ान
ा 

चा
हत
ा 

§ 
कि 
ह
र
ि
य
ा
ण
ा
 

मे 
जह
ा 

भी
 

पा
नी

 
की
 

भा
र 

हुई
 

है 
वह

ा 
बा

का
यद

ा 
प्र

ोग्
माम

 
बन

ाए
 

गए
 

है 
Ak

 
लिं

क 
g 

ब
न
ा
ई
 गई
 

78



/™
~ 

के 
लिय
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 ल
ेव
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पर 
ले 

जा
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है 
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रश
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1
9
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 के
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r
e
p
l
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 to
 

pa
rt
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Un
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re
d 
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on
 

No
 

90
 
as
ke
d 

F
l
d
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\ 

ह
ै
ं
।
 

हम 
हर
 

रकब
े 

मे 
ड्रै

न 
प
्
र
ॉ
व
ा
इ
ड
 

कर 
रह

े 
है
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Th
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1s
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M
a
r
c
h
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19
78

 

पुड
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बहु
त 

लम्
बी 

ड्र
ेन 

है 
W
X
 

इस
 

पर
 

12
7 

ला
ख 

के
 

क
र
ी
ब
 

खच
 

आए
गा
 

। 
यह
 

19
79
 

तक
 
क
म
्
प
ल
ी
ट
 

हो
गी
 

| 

(1
) 

रब
ी 

की 
फस
ल 

को 
सम
य 

पर
 

बी
जन
े 

के
 
लि
ए 

का
फी
 

मात
्रा

 
मे 

बाढ
़ 

के 
पान

ी 
के 

नि
का
रा
 

हेत
ु 

उज
ीन
ा 

डा
इव
शन
 

ट्रे
न 

का
 

बन
ान
ा ।
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D
e
p
a
r
t
m
e
n
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2 
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4 

(2
) 
क
ो
ट
ल
ा
 

झी
ल 

के
 
कि

ना
रो

 

को
 

ऊप
र 

उठ
ा 

कर
 

बा
ढ 

के 
पा

नी
 

को
 

एक
त्
र 

कर
के
 

सि
ंच
ाई
 

के 

का
म 

ला
ना
 

¢ 

(3
) 

जि
न 

गा
वो

 
की
 
आब
ाद
ी 

को
 

बा
ढ 

से 
घि
रन
े 

की 
सम

्भ
ाव

ना
 

है
, 

के
 
चा
रो
 

भर
 

रि
ंग
 

बा
ध 

बन
ान

ा 
| 

(4)
 

बनी
 ह

ुई 
ड्र

ेनो
 का 
सु
धा
र । 

यह
 
आश
ा 

की
 

जा
ती

 
है 

कि
 

ये 
का
य 

30
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81
 

तक
 

पुर
े 

कर
 

लि
ये

 
जा
एग
े 
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e 
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re
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अध
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अ
न
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घ
ा
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द्
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ख
ि
ल
 

7 
मे 
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 ज
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pl
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ke
d 
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th
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gh
gl
ls
h 

u
m
a
r
 

re
ga
rd
in
g 

the 
ng
 

wo
rk
 

of
 
Fa
te
ha
ba
d 

Br
an
ch
 

AN
 

4
-
म
ा
इ
ल
 

के 
अध
्य
यन
 

के 
कार

्य 

को
 

अन
ुस
घा
न 

केद
्र 

W 

द्
वा
रा
 
श्
रत
िम
 

रू
प 

दि
य 

जा
ने
 

पर
 

ही
 

यह
 

का
य 

आर
म्
भ 

हो
 
सक
ेग
ा |

 

Th
e 

6t
h 

M
a
r
c
h
 

19
78
 

फत
ेह
ाब
ाद
 

ब्
रा
च 

को
 

पक
्क
ा 

कर
ने
 

के
 
का
य 

को
 

वि
त्
ती
य 

वष
 

1
9
7
8
-
7
9
 से
 

आर
म्
भ 

कर
ने
 

तथ
ा 

इस
े 

ती
न 

घष
 

के
 

सम
य 

मे
 
QU
 

कर
ने
 

की
 
आश
ा 

है।
 

(R
ep
ly
 
fr
om
 

th
e 

Go
vt
) 

फ
त
े
ह
ा
ब
ा
द
 

AT
 

को 
पक
्क
ा 

कर
ने
 

के 
का
य 

की.
 

वि
त्
ती
य 

बष
 

19
78
 

79
 

के
 
आर
म्
भ 

मे 
कर
ने
 

तथ
ा 

इस
े 

ती
न 

वष
 

के 
स
म
य
 में

 

पु
ण 

कर
ने
 

की 
आश

ा 
है
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le
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rk
 

of
 

Li
ni
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ba
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R
D
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R
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K
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n
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ba
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K
M
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ke
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by

 
Ju
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81
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at
e 
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d 
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h 
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r 
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जि
न 

ड्र
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र
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पुर
ा 

होन
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स
म
्
भ
ा
व
न
ा
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प
्
र
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ा
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—
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s 
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k
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ca
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m 
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ca
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 b
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R
D
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OUTSTANDING ASSURANCES 

Relating to the 

P W D (PUBLIC HEALTH) 

Note —In case an assurance shown outstanding agamnst a particular 

Department does not relate to 1t, the same may be transferred to the Department 

concerned under mtimation to the Haryana Vidhan Sabha Secretariat 
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OUTSTANDING ASSURANCES 

Relating to the 

EDUCATION DEPARTMENT 

Note — In case an assurance shown outstanding agamst a particular 
Department does not relate to 1t, the same may be transferred to the Department 

concerned under intimation to the Haryana Vidhan Sabha Secretanat 
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ड
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ड 

कर
ने
 

की
 

को
शि
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ा 

है 
। 

(R
ep
ly
 
fr
om
 

th
e 

Go
vt
) 

व
ि
श
्
व
व
ि
द
्
य
ा
ल
य
 

अन
ुद
ान
 

शा
यो
ग 

ने 
दि
ना
क 

16
 

मा
च,
 

19
79
 

को
 

हुई
 

अप
नी
 

बै
ठक
 

मे 
Wi
y 

दय
ान
द 

वि
श्
वव
िद
या
लय
 

रो
हत
क 

को
 

केद
्वी

य 
सह
ाय
त 

पा
ने
 

के 
लि
ए 
उ
प
य
ु
क
्
त
 

घो
षि
ता
 

कि
ये
 

जा
ने
 

के 
भा
मल
े 

पर 
वि
चा
र 

कि
या
. 

। 
आय
ोग
 

सि
ंद
धा
त 

रू
प 

¥ 
मह
र्
षि
 
दय
ान
द 

बि
श्
व-
 

व
ि
द
य
ा
ल
य
 

को
 
वि
श्
वव
िद
या
लय
 

अ
न
ु
द
ा
न
 

आय
ोग
 

की
 

धा
रा
 

12
- 

(F
ur
th
er
 

Ob
se
rv
at
io
n)
 

Th
e 

C
o
m
m
u
t
t
e
e
 

wo
ul
d 

पा
ठ 

to
 
kn

ow
 
wh

et
he

r 
an
y 

am
en
d 

me
nt
 

ha
s 

be
en

 
pr
op
os
ed
 

to
 

be
 
m
a
d
e
 

in
 

th
e 

St
at

ut
es

 
of
 

M
D
 

Un
we

rs
it

y 
Ro
ht
ak
 

If
 
so
 

th
e 

de
ta
tl
s 

th
er

eo
f 

be
 

su
pp

le
d 

to
 

th
e 

Co
mm

ui
te

e 

Th
e 

C
o
m
m
i
t
t
e
e
 

wo
ul
d 

li
ke
 

to
 
k
n
o
w
 

th
e 

la
te
st
 

po
si

ti
on

 
ab
ou
t 

re
co
gn
it
to
n 

of
 

M 
D 

Un
iv

er
si

ty
 

Ro
ht

ak
 

by
 

प
ट
 

Th
e 

C
o
m
m
u
t
t
e
e
 

wo
ul
d 

fu
r 

th
er
 

li
ke
 

to
 
k
n
o
w
 

wh
et
he
r 

an
y 

cl
as

se
s 

ha
ve
 

be
en

 
st

ar
te

d 
i 

th
e 

Sc
ho

ol
 

of
 

Sc
ie

nc
es

 
or

 
no

t 
? 
Th
e 

C
o
m
 

mi
tt

ee
 

wo
ul
d 

al
so
 

It
ke
 

to
 

k
n
o
w
 

th
e 

st
ep
s 

so
 

fa
r 

ta
ke

n 
fo

r 
th

e 
co
ns
tr
uc
ti
on
 

of
 

su
it

ab
le

 
a
c
c
o
m
m
o
d
a
t
i
o
n
 

fo
r 

th
e 

Sc
ho
ol
 

of
 

Li
fe
 

Sc
ie

nc
es

 (1
5 

9 
80

) 

Th
e 

C
o
m
m
t
t
e
e
 

wo
ul
d 

li
ke
 

to
 
k
n
o
w
—
 

()
 

th
e 

n
u
m
b
e
r
 

of
 
me
et
in
gs
 

he
ld
 

by
 

th
e 

C
o
m
m
t
t
e
e
 

s
m
c
e
 

1f
s 

co
ns
ti
tu
ti
on
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7/ 
No
 

D
e
p
a
r
t
m
e
n
t
 

As
su
ra
nc
e 

Ac
ti
on
 
ta
ke
n 

by
 
G
o
v
e
r
n
m
e
n
t
 

2 
3 

4 
5 

जी
व 
ब
ि
ज
्
ञ
ा
न
 

& 
कु
छ 

वि
भा
ग 

अन
ुस
ार
 

वि
श्
वव
िद
्य
ाल
य 

& 

ख
ो
ल
न
े
 

का
 

वि
चा
र 

रख
ता
 

एक
्ट
 

T 
स
्
ट
े
च
्
य
ू
ट
स
 

का 
सश
ोध
न 

है
। 

कर
े 

| 
व
ि
श
्
व
व
ि
व
य
ा
ल
य
 

के
 

एक
्ट
 

व 
स
्
ट
े
च
य
ू
ट
स
 

सश
ोध
न 

कर
ने
 
की
 

क
ा
र
्
य
ा
व
ा
ह
ी
 

की
 

जा
 

रह
ी 

हे 
। 

ज
ि
स
क
े
 

लि
ए 

कु
लप
ति
, 

महर
्षि

 

दय
ान
द 

वि
श्
वव
िद
्य
ाल
य,
 

रो
हत
क 

की
 
अ
ध
्
य
क
्
ष
त
ा
 

मे
 
एक
 

कम
ेट
ी 

भी 
गठ
ित
 

की 
गई 

है 
| 

(ब
ी)
 

Sc
ho
ol
 

of
 
Li
fe
 
Sc
re
nc
es
 

स्
था
पि
त 

कर
ने
 

के 
लि
ए 
=
 

वष
 

(1
98
0-
81
) 

के 
बज
ट 

मे 
वि
श्
वव
िद
्य
ाल
य 

ने 
दस
 
ला
ख 

सर0
 

की
 

रा
शि
, 

रख
ी 

है 
भर
 

इस
 

घष
 

से 
न
ि
म
्
न
ल
ि
ख
ि
त
 

वि
भा
ग 

खो
लन
ा 

प्र
स्त

ावि
त 

है 
—
 

Ge
ne
ti
ce
 

—M
ed
ic
al
 

Ge
ne
 

ti
cs
 

& 
Ge
ne
ti
c 

Co
un
 

se
ll
in
g 

Mi
cr
ob
ia
l 

Ge
ne
 

ti
cs
 

Po
pu
la
ti
on
 

Ge
ne
 

ti
cs
 
et
c 

Bi
o 

Ph
ys
ic
s 

Ra
di
o 

1s
ot
op
es
 

Nu
cl
ea
r 

Me
di
ct
ne
 

et
c 

(0
 

th
e 

da
te
 

sp
ec
if
ie
d 

fo
r 

th
e 

su
bm
us
si
on
 

of
 

Re
po
rt
 

by
 

th
e 

sa
d 

C
o
m
m
u
t
t
e
e
 

an
d 

(1
) 

th
e 

na
me
s 

of
 
me
mb
er
s 

of
 

th
e 

58
10
 

Co
mm
ut
te
e 

an
d 

th
e 

cr
te
ri
on
 

ke
pt
 

m 
vi
ew
 

wh
il
e 

co
ns
ti
tu
 

ti
ng
 

th
e 

Co
mm
ui
tt
ee
 

Th
e 

C
o
m
m
i
t
t
e
e
 

wo
ul
d 

al
so
 

li
ke
 

to
 
k
n
o
w
 

wh
et
he
r 

th
e 

si
te
 

fo
r 

th
e 

co
ns
tr
uc
ti
on
 

of
 

sm
ta
bl
e 

a
c
c
o
m
m
o
d
a
t
i
o
n
 

fo
r 

th
e 

Sc
ho
ol
 

of
 

Li
fe
 

Sc
ie
nc
es
 

ha
s 

be
en
 
se
le
ct
ed
 
an
d 

if 
no
t 

th
e 

ti
me
 
by
 
wh
ic
h 

1t 
15 

Ii
ke
ly
 

to
 

be
 
do
ne
 

9
1
 

81
) 
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N 

Ce
ll
 

Br
ol
og
y 

Ce
ll

 
ul

tr
a 

st
ru

ct
ur

e 
Ce

ll
 

Ph
ys
io
 

lo
gy
 

an
d 

Mo
le

cu
la

r 
Br

ol
og

y 

Me
di

ca
l 

Ge
og
ra
ph
ic
al
 

di
s 

tr
ib
ut
io
n 

of
 

di
se

as
es

 
दा
 

th
e 

St
at
e 

an
d 

th
er
 

ca
us
at
iv
e 

re
la
ti
on
 

to
 

ge
og
ra
ph
ic
al
 

co
nd
t 

ti
on

s 
of

 
th

is
 
ar
ea
 

Mi
cr

ob
iw

ol
og

y 
H
u
m
a
n
 

Pa
 

ra
si
to
lo
gy
 

1
m
m
u
n
o
 

lo
gy
 

I
m
m
u
n
o
 

Ch
em

is
 

tt
y 

an
d 

Mo
le

cu
la

r 
Bi
o 

lo
gy
 

(2
7 

8 
80

) 

Th
e 

Co
mm
ut
te
e 

ap
po
wm
te
d 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

in
 

Au
gu
st
 

19
80
 

to
 

su
gg

es
t 

a
m
e
n
d
m
e
n
t
s
 

m 
th

e 
a 

श
ा
 

D
a
y
a
n
a
n
d
 

Un
iv
er
si
ty
 

Ac
t 

ha
s 

no
t 

ye
t 

se
nt

 
it

s 
r
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

2 
Th

e 
Un
iw
ve
rs
it
y 

Gr
an

ts
 

Co
mn

pu
ss

io
n 

ha
s 

 a
lr

ea
dy

 
re
co
gn
is
ed
 

th
is
 

Um
ve
rs
it
y 

m 
pr
me
pl
e 

Th
e 

Um
n 

ve
rs
it
y 

wi
ll

 
st
ar
t 

ge
tt
in
g 
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Se
rn
al
 

Re
fe
re
nc
e 

e
—
—
 

e
 

य
ा
 

व 
ऑ
न
 

1 
2 

Ac
ti
on
 
ta
ke
n 

by
 
G
o
v
e
r
n
m
e
n
t
 

—
—
—
—
 

R
e
m
a
r
k
s
 

16
0 

Re
pl
y 

to
 

pa
rt
 

(c
) 

of
 

Un
 

st
ar
re
d 

Q 
No
 

12
4 

re
ga
rd
mg
 

se
le
ct
io
n 

gr
ad
e 

to
 

te
ac
he
rs
 

an
d 

ma
st
er
s 

5 

Th
e 

7¢
th
 
Ma
rc
h 

19
78
 

6 
मा
स्
टर
ो/
मि
स्
ट्
रे
सि
ज 

को 
सि
लै
- 

T
 

प्र
ेड 

देन
े 

के 
मा
मल
ों
 

का
 

न
ि
र
ी
क
्
ष
ण
 

कि
या
 

जा 
रह
ा 

है
। 

Th
e 

15
th
 
Ma
rc
h 

19
78
 

पह
ली
 

जो
 
स
र
क
ा
र
 

थी
, 

वह
 

शह
रो
ं 

मे 
ब
ि
र
्
्
ड
ि
ं
ग
 

किर
ाये

 
पर 

ले
ती
 

थी 
श्र

ौर 
दे
हा
तो
 

मे 
बिल

्डि
ंग 

गा
व 

वा
लो
 

को
 

बन
ान
े 

के 
लि
ये
 

s
 

o
 

ce
nt
ra
l 

as
si
st
an
ce
 

fr
om
 

th
e 

Un
iv
er
si
ty
 

Gr
an
ts
 

C
o
m
 

mu
ss
io
n 

as
 
50
0:
 

85
 
th
e 

pro
 

po
se
d 

Ac
t 

1s 
ap
pr
o 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

3 
शा
ह 

Un
tv
er
si
ty
 

ha
s 

no
t 

st
ar
te
d 

cl
as
se
s 

1o
 
th
e 

Sc
ho
ol
 

of
 

Li
fe
 

Sc
ie
nc
es
 

so
 

fa
r 

fo
r 

wa
nt
 

of
 

su
it
ab
le
 
a
c
c
o
m
m
o
 

da
tt
on
 

 S
te
ps
 

fo
r 

co
ns
tr
cy
 

tm
g 

bu
il
ld
in
gs
 

ar
e 

be
mg
 

ta
ke
n 

by
 

th
e 

Un
tv
er
si
ty
 

(
2
1
1
8
1
 

P
P
,
 

6 

J
—
 

—
—
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16
2 

L\
I 

के 
लि
ए 
ब
ि
ल
्
ड
ि
ं
ग
 

कि
रा

ये
 

पर 
ली
 

जा
ती
 

है 
ले

कि
न 

आज
 

इ 
होन

े 
यह

 
बत
ाय
ा 

है 
कि
 

दे
हा
तो
 

में
 

अपग
्रे

ंड 
कर
ान
े 

के 
लि

ए 
बि
ल्
डि
ंग
 

दे
हा
त 

वा
लो
 

से 
तै
या
र 

कर
वा
ते
 

gt
 

मै 
यह
 

जा
नन
ा 

चा
हत
ा 

हू 
कि

 
क्

या
 

इस
 

डि
फे
ंस
 

को 
दूर

 
कि

या
 

जा
ये
गा
 

कि
 

जो
 
दे

हा
त 

वा
लो
 

से 
ब
ि
र
ल
ि
ं
द
ग
 

बन
वा
 

लेत
े 

है
 

वह
 

न 
ली
 

जा
या

, 
कर
े 

। 

ता
रा
कि
त'
 

प्र 
@ 

31
5 

के 
स
द
भ
 

मे
ं 

स्
वा
मी
 

अग
्न
िन
ेश
 

द्व
ारा

 

Th
e 

3r
d 

Ap
ri
l,
 
19
78
 

(R
ep
ly
 
fr
om
 

th
e 

Go
vt
) 

पह
ले

 
गव

नम
ेट

 
ने 

ग्
रा
ट 

दे
नी
 

वि
चा

रो
पर

ात
 

हर
िय
ाण
ा 

सर
का
र 

ब
द
क
र
द
ी
थ
ी
।
 

W
 

फि
र 

ने
 

पं
जा

ब 
वि

श्
वव

िद
या

लय
 

को
 

सो
च 

रह
ी 

हे 
कि 

ग्र
ाट 

जा
री
 

कर
. 

सह
ाय

ता
 

दी
 
जा
ए 

। 

दे
ने

 
का

 
नि

णय
 

लि
या
 

है 
। 

(1
9 

2-
80
) 

वि
चा
रो
पर
ात
 

हर
िय

ाण
ा 

सर
का
र 

ने 
नि
णय
 

लि
या
 

है 
कि'

 अ
म्
बा
ला
 

जि
ले
 

के 
का
ले
ज 

पं
जा
ब 

वि
श्

व 
व
ि
द
्
य
ा
ल
य
 

के
 

सा
थ 

सम
्ब

द्
ध 

कर
 

दि
ए 

जा
ए 

। 
सा
थ 

ही
 

यह
 

भी
 

नि
णय

 
लि
या
 

है 
कि
 

हर
िय

ाण
ा 

रा
ज्

य 
सर
का
र 

पं
जा

ब 
वि
श्
व-
 

व
ि
द
्
य
ा
ल
य
 

के 
अच
ुर
क्
षण
 

घाठ
े 

में 

(F
ur
th
er
 
Ob
se
rv
at
io
n)
 

Th
e 
C
o
m
m
i
t
t
e
e
 

wo
ul

d 
li
ke
 

to
 
k
n
o
w
 

wh
et

he
r 

th
e 

gr
an
t 

h
a
s
b
e
e
n
g
v
e
n
o
r
 

ot
 

? 
T
h
e
O
o
m
m
:
t
t
e
e
w
u
l
d
a
l
s
 

li
ke
 

to
 

kn
ow
 

wh
et
he
r 

th
e 

as
 

or
 
no
t 

th
e 

te
rm
s 

an
d 

co
nd
it
io
 

of
 
gi
vi
ng
 

th
e 

gr
an
t 

ma
y 

mt
tm
at
ed
 

(1
55
 

80
) 

ns
 be
 

Th
e 

C
o
m
m
i
t
t
e
a
 

wo
ul

d 
li
ke
 

to
 

kn
ow
 
w
h
e
t
h
e
r
 

th
e 

Go
 

v
e
r
n
m
e
n
t
 

of
 
In
di
a 

ha
s 

15
50
6 

Pu
nj
ab
 

U
 
ve

rs
nt

y 
Th
c 

Co
mm
ut
te
e 

w
o
u
l
d
 
al

so
 

lL
ik
e 

to
 
k
n
o
w
 
w
h
e
t
h
e
r
 a
ny
 
1
7
 

ma
ti
on
 

ha
s 

be
en

 
re
ce
iv
ed
 

fr
om

 
th

e 
G
o
v
e
r
n
m
e
n
t
 

of
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A 
"\ 

है 

न
ा
,
 

P
 

%e
rm
l 

Re
fe

re
nc

e 
De
pa
rt
me
nt
 

As
su
ra
nc
e 

Ac
ti
on
 
ta
ke
n 

by
 
Go
ve
rn
me
nt
 

Re
ma
rk
s 

0 
—
 

e
 
e
 

e 
e 

e
 
e
t
 

™
 

1 
2 

3 
—'

 
कक 

- 
T
 

4 
5 

6 
e
 

e 
e
 
य
ा
 

—
—
—
—
 

e
 

s
 

I
 
e
 
e
 
e
 

—
y
 

e
t
 

e
,
 

किय
ा' 

हे 
कि 

हर
िय

ाण
ा 

का 
3
0
-
6
-
1
0
7
4
 

से 
अब 

तक
 
का
. 

Ja
dn

 
re
gw
du
g 

ca
le

w 
हि

स्
सा

 
सम

ाप
्त

 
कर
 

दि
या
 

अप
ने

 
ह
ि
स
्
स
ा
 

का
 
बक

ाय
ा 

दे
गी
 

मी
 

फि
ट 

हा
य 

(0 
09

 
पत
० 

10 

जाय
ें 

।*त
ो 

क्य
ा 

इस
 

सद
भ 

तथ
ा.

 
भाग

े. 
भी
. 

अन
ुप
ात
िक
 

(9
18

1)
 

मे 
हस

्य
िण

ा 
सर
का
र 

ने 
पंज

ाब 
आध

ार
 

पर 
अप

ना
 

“हि
स्स

ा 
वि

श्
वव

िद
्य

ाल
य 

चण
्ड
ीग
ढ 

की
 

देत
ी 

रहे
गी 

। 

को
ई 

नये
 

सि
रे
 

¥ 
अतु

दान
 

देन
े 

भा
रत

 
सर

का
र 

को
 
s
 

गए 
लग़

ार 
किया

 ह
ै 

था 
कर 

’ 
जिल

ा 
के 

काल
ेज 

पजा
ब 

विश्
व- 

) 
वि
द्
या
लय
 § 

 af
fla

te 
करन

े 
बार

े 
आव
श्
यक
 

आद
ेश
 

जा
री
 

कर
ने

 
तथ
ा 

हर
िय
ाण
ा 

राज
्य 

का
 

अन
ुर

क्
षण

 
घाट

े 
का.

 
हि
स्
सा
 

st
ud

en
t 

78
01

0 
के...

 
आध
ार
 

पर
 

ca
lc

ul
at

e 
कर

 
के 

सु
चि
त 

कर
ने
 

के 
लिए

 
कहा

 
गय
ा 

हुआ
 

है 
। 

(5
1 

81
) 

Th
e 

26
th
 
De

ce
mb

er
 
19
78
 

16
3 

चौ
धर
ी 

शम
णे
र 

सि
ंह
 

द्व
ारा

 
मे
 

अभ
ी 

उन
से
 

मि
लक
र 

आय
ा 

जी
रो
 
आव
र 

मे 
टी
चज
 

की
 

g 
श्
र 

उनस
े 

रिप
्रे

जे 
टेश

न 
ले
कर
 

हु
डत
ाल
 

के 
वि
पय
 

मे 
उठ
ाए
 

आय
ा 

हू 
| 

सर
का
र 

उस 
रिप

्रि
जे-

 
गए
 

प्र
श्त

 क
े 

सबध
 

मे 
| 

ठे
शन
 

पर 
व
ि
च
ा
र
 

कर
ेग
ी 

| 
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)
 

16
4 

Re
pl
y 

to
 
S
Q
 

No
 

83
7 

by
 

Sh
ri
 

Mo
ol
 

C
h
a
n
d
 

Ja
mn
 

re
 

ga
rd
in
g 

re
vi
si
on
 

of
 
cu
rr
ic
ul
a 

fo
r 

Pr
im
ar
y 

an
d 

Hi
gh
 

Sc
ho
ol
 

Ed
uc
at
io
n 

16
5 

चौ
धर
ी 
ह
र
स
्
व
र
ू
प
 

बू
रा
 

द्व
ारा

 
ता
रा
कि
त 

प्
रश
्न
 

स.
 

83
7 

पर
 

पू
छा
 

गया
. 

अन
ुप
ुर
क 

प्
रश
न-
- 

“
प
्
र
ा
ई
म
र
ी
 

स्क
ूलो

 
मे 

दू
सर
ी 

श्र
ौर 

ती
सर
ी'
 

क्
ला
स 

का
 

जो
 

सल
ेब
स'
 

है 
वहू

 ब
हुत

 
हैव
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चा
र 

सर
का
र 

के 
व
ि
च
ा
र
ा
ध
ी
न
 

& 
7 

Th
e 

28
th
 
De
ce
mb
er
 

19
78
 

(@
) 

Ye
s 

Th
e 

Bo
ar
d 

of
 

Sc
ho
ol
 

Ed
uc
at
io
n 

Ha
r 

ya
na
 

an
d 

th
e 

St
at
e 

In
st
it
ut
e 

of
 
Ed
uc
at
io
n 

G
u
r
g
a
c
n
 

ha
ve
 

be
en
 

en
tr
us
te
d 

wi
th
 

th
is
 

ta
sk
 

Th
e 

G
o
v
e
r
n
m
e
n
t
 

18 
cr
ea
tm
g 

a 
St
at
e 

Co
un
ci
l 

of
 
Ed
uc
at
io
na
l 

Re
se
ar
ch
 

an
d 

Tr
ai
nm
g 

by
 

me
rg
in
g 

th
e 

St
at
e 

In
st
it
ut
e 

of
 

Ed
uc
at
io
n 

an
d 

th
e 

St
at
e 

In
st
ri
tu
te
 

of
 

Sc
ie
nc
e 

Ed
uc
at
io
n 

at
 
G
u
r
g
a
o
n
 

()
 

Ye
s 

Th
e 

28
th
 
De
ce
mb
er
 

19
78
 

जै
सा
 

कि 
मै
ने
 

अभ
ी 

बत
ाय
ा 

& 
कि 

कौ
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ड
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कू
लो
 

के 
अ
ध
्
य
ा
प
क
ो
ं
 

को 
भी

 
तक

ली
फ 

न 
हो

। 
हम

 
यह
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बज
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रश
्न
 

स 
11
13
 

पर
 

चौ
धर
ी 

सत
 

कव
र 

दव
ार
ा 

पु
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ट
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ठ
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जि
ते
 

मे
 

12
5 

गा
व 

है 
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ड 

है 
| 

बय
ा 
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ड
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स
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ट
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श्र
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Relating to the 
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concerned under intimation to the Haryana Vidhan Sabha Sccretarat 

(175—176)
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concerned under intimation to the Haryana Vidhan Sabha Sccretariat 

(175—176)
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OUTSTANDING ASSURANCES 

Relating to the 

TOURISM DEPARTMENT 

Note — In case an assuarnce shown outsianding against a particular 

Department does not relate to it, the same may be transferred to the Department 

concerned under 1ntimation to the Haryana Vighan Sabha Secretariat 
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